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RAJYA SABHA 

Wednesday, the 21st February, 1979/ 
the 2nd Phalguna, 1903 (.Saka) 

The House met at    eleven of the 
clock.    Mr. Chairman in the Chair. 

ORAL ANSWERS TO    
QUESTIONS 

MR. CHAIRMAN: Questions. Ques-
tion No. 21. 

SHRI      PRASENJIT      BARMAN: 

uestion No. 21. 

Decentra isation of Recruitment under 
the P&T Department 

•21. SHRI AHMAD HOSSAIN 
MONDAL: SHRI PRASENJIT 
BARMAN: SHRIMATI 
PRATIMA BOSE: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Government have de-
cided to decentralise recruitment U 
various categories of posts under the 
Posts and Telegraphs Department; 

(b) if so, what are the categories of 
posts selected for such decentralisation; 
and 

(c) what are the places where the 
recruiting centres are proposed to be 
opened or have already been opened 
after such decentralisation? 

THE MINISTER OF STATE IN THE 
MINISTRY AF COMMUNICATIONS 
(SHRI NARHARI PRASAD 
SUKHDEO SAI):   (a)  Yes, Sir. 

(b) Categories of posts decentra 
lised: 

(i) Time Scale Clerks in all the 
Wings. 

(ii) Telephone Operators and 
Technicians in Telecom. Wins 

(iii) Telegraphists in Telegraph 
Traffic Arm of Telecom. Wing. 
(iv) Postmen in Postal Wing, (v) 
Sorters in Railway Mail Ser. vice Arm 
of Postal Wing. 
(c) Recruitment centres wou'd bo 

the Headquarters of Divisions—Postal, 
Engineering and Telegraph Traffic. 

SHRI PRASENJIT B/.RMA\T
: Sir, 

may I know from the hon. Minister what 
was the procedure adopted so far in 
recruiting candidates in all categories of 
posts in the P. & T. Department, what 
was the total number of recruitments in 
all the categories of costs during the last 
three years, how many candidates    
among    them 

The question was actually asked on the 
floor of the House by Shri Prasenjit 
Barman. 
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belonged to the Scheduled Castes and 
Scheduled Tribes and also Whether the 
percentage of reservation to be maintained lor 
the Scheduled Castes and the Scheduled 
Tribes Was   properly   maintained? 

SHRI BRIJU LAL VERMA: Sir, so far as 
the first question is concerned, the same 
norms which were there at the circle level 
were followed at the divisional level also. 

As regards the quota of the Scheduled 
Castes and the Scheduled Tribes, the 
instruction has been followed and it is 
maintained. There is absolutely nothing of the 
type that there will be less of Scheduled Caste 
and Scheduled Tribe people, who will be 
represented there. For convenience's sake, at 
the divisional level, the local people of that 
areas should be getting more jobs, and they 
hive a better approach to -he recruiting 
officer. So^ this decentralisation has been 
done according to the policy of the Janata 
Government. 

SHRI PRASENJIT BARMAN: I 
wanted the total number of recruit 
ments made during the last three 
years. : 

SHRI BRIJ LAL VERMA: If he as^s a 
separate question, 1 will give it; it is in 
thousands. 

MR. CHAIRMAN: You put your second 
supplementary. 

SHRI PRASENJIT BARMAN: Since I 
think there is a heavy backlog in the 
vacancies reserved for the Scheduled Castes 
and the Scheduled Tribes beside such 
decentralisation, what furtbpr steos are 
Government considering tc, take in order to 
induct more of Scheduled Caste and Sche-
duled Tribe unemo'oyej you^o ir:en in service 
under the p. & T. Department? 

SHRI BRIJ LAL VERMA; There was a 
backlog *" the last tbr«*> vears but we have 
cleared it new. We have piven mi'e 
ooportuni'ie; to the Schedu'ed Castas and the 
Scheduled Tribes to make it proportionate. 

SHRI KALYAN ROY: Sir, I think, the 
hon. Minister is aware that today, the 
employees of the Post and Telegraphs are 
observing a sectional demands day and a 
serious agitation is building up. Unless this is 
immediately tackled and redressed, it may 
well lead to total disruption of com-
munications in the country? What is his 
reaction to this? What is his reaction to this 
rather sordid situation in the postal 
department where the rural postal staff—:he 
Janata Government is all the time talking 
about rural development ar.d so o 1— 
consisting cf 2.80 lakhs are classified as 
Extra-Departmental Agents and they are 
denied overtime and other benefits? They are 
paid only Rs. ?0 per month. Is this yc.ur bks 
towards the rural areas? 

SHRI BRIJ LAL VERMA: Sir, this 
question do:s not arise out of the main 
question put here. Anyway I would like to say 
':hat when I took charge, from Rs. 80 per 
month which was there previously, I made it 
to Rs.  100 per month, minimum. 

SHRI KALYAN ROY: Can ha survive on 
Rs. 100 per month? 

SHRI BRIJ LAL VERMA; They are not 
Government employees. 

SHRI KALYAN ROY: They are 
Government employees, as long as you are. 

SHRl KHYOMO LOTHA; Sir, the hon. 
Minister is aware that in the North-Eastern 
Region, in States like Nagaland and 
Meghalaya. and in th<» Union Territories like 
Mizoram and Arunachal Pradesh and even in 
parts of Assam and Manipur, there are a large 
number of Scheduled Tribes. Now, even in 
the State of Nagaland, hardly ten local people 
ar<> employed in post offices, telephone 
exchanges and so on. Even peons are 
employed from outside. I have made a com-
plaint in this regard in the meeting of the 
North-Easte™ Regional Council. Even then, 
they have not be~n able to he'p us in giving 
employment to our youth.    May I ask 
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the hon. Minister whether he is aware of this 
fact and whether he will be able to help us in 
getting our youth employed at least in Class 
IV pos.s? There are also many graduates and 
matriculates among oup youth. They are not 
employed even in Class IV posts, not to 
speak of Class III and other posts. 

SHRI BRIJ LAL VERMA: This is not the 
intention of the department. We will try to 
employ the local persons. If there is any 
'complaint from my friend, I will review it 
and see that  they get  employment. 

SHRl LAKSHMANA MAHAPATRO: As 
far as the telegriph staff is concerned 
employment at the divisional level or at the 
ievel of the Divisional Engineer, 
Telecommunications., it may be alright. But 
what happens to the postal people? Are thsy 
bein^ recruited at the level of the 
Superintendent of Post Offices? This is my 
question. 

SHRI BRIJ LAL VERMA: As far as the 
postal people are concerned, they are also 
recruited at the bottom level. 

SHRI LAKSHMANA MAHAPATRO:  
Which level you mean? 

SHRI BRIJ LAL VERMA: /1 the circle 
level as well as at the sub-divisional level. 

SHRI MANUBHAI PATEL; Th?re are a 
large number of EDAs spread all over the 
country who are not under the regular 
employment in the postal department, but 
who have been working for the last ten years, 
Borne for the last twenty years, but they have 
not been absorbed still. What is the pohcy of 
the prctal department in regard to these EDAs 
who are working as Postmen, Branch Post 
Masters and Runners? What is the policy for 
recruitment from amongst these EDAs? 

SHRI BRIJ LAL VERMA: The po icy is 
to get experienced people from these EDAs 
and we try to re- 

cruit them, as much as    possible to Class III 
and Class IV posts. 

SHRI MANUBHAI PATEL: Have you 
fixed any percentage, say, 50 per cent? 

i 
SHRI BRIJ LAL VERMA: Yes, we have 

always said that as far as class IV posts are 
concerned, primarily all people from amongst 
the EDAs will be given preferencet 

| 
SHRIMATI AMBIKA     SONI:   The hon. 

Minister in rep y to Mr. Kalyan Roy said that 
he has raised the pay of the EDAs from Rs. 80 
to Rs. 100/-I would like to know    whether this 
was as a token of gesture on his part or has the 
Government accepted the recommendation    of 
the    Boothalin-gam CommUtee and raised the 
dear. ness allowance of the EDAs. Then, Sir, he 
has very categorically said    that they are not   
Government employees? Accepted that they are 
not   Government emylopeesi I would like to 
ask the  hon.  Minister  whether  it is a fact or it 
is not a fact that these extra-department il    
employees — he says are not Government 
employees —are debarred from parti :ipating in 
political activities, fighting elections or be-
coming members    of    any    poli'i-al party,    
which is a    restriction    only meant for 
Government emp'oyees. If they are not 
Government emp oyees, why then is this 
restriction on them? Secondly is it a fa:t that 
these people are not allowed any trade uni^.n 
activities.    Therefore, when these    gov-
ernmental restrictions, rules and regulations, 
etc. are imposed Cn ^? EDAs employees,   what   
is   the   background for him t^ sav that they are 
not Government employees? 

SHRI BRIJ LAL VERMA: Sir,, they are 
not Government employees. They are free 
men. (.Interruptions) So far as the union 
activities are concerned, they are given the 
facilities of union activities also. 

SHRIMATI AMBIKA SONI: He U 
making a wrong statement 
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SHRI BRIJ LAL VERMA; I have 

recognised their union tiiis time. Previously, it 
was not. 

SHRIMATI AMBIKA SONI: I am talking 
of the political activities. (Interruptions) My 
question is about the political activities. Are 
they or are they not allowed to take part in 
political activities, contest elections and 
become members of political parties? If they 
are net allowed, why are they not allowed? 

SHRI PILOO MODI: They must be 
allowed to participate in political activities 
and they should also be allowed to be 
organised by Mrs. Soni. 

SHRI BRIJ LAL VERMA: As they are not 
Government servants, they can be members 
of any political parties. 

SHRI G. LAKSHMANAN: Sir, the method 
of selection by the P. & T. Department is 
quite different from that of other Departments 
in India. Whether it is the railways or the 
Accountant General's office or any other 
department, the method of recruitment is 
through examinations. In the P. & T. the 
method of recruitment is based o.n the 
maximum number of marks obtained in the 
SSLC or matriculation examinations. A man 
who gets 540 marks can become a clerk in the 
P&T Department, but a man with 539 marks 
is denied that opportunity. Therefore, in order 
to rationalise the recruitment system in all 
departments a P&T Service Commission 
should be appointed and through an 
examination this recruitment should be made. 
I would like to know whether there is any 
such proposal to change the po'icy of re-
cruitment and appoint a P&T Service 
Commission for this purposs. It would be 
good to have a Service Commissio-i. Since 
this has been decentralised, it would be easy 
also. Therefore,, is there any chance of 
changing the po'icy, that is, through a P&T 
Service Commission the recruitment shall 
take place. 

MR. CHAIRMAN:   Yours is a suggestion 
for action. 

SHRI BRIJ LAL VERMA: It would be 
examined. 

SHRI AMARPROSAD CHAKRABORTY: 
Mr. Chairman, Sir, it has been said that they 
are not Government employees at all. That is 
not correct. The Supreme Court has recently 
given a judgment that since penal action is 
taken against them up to a certain extent, 
since thty are holding some civil piost, they 
are Government servants in one way. Now 
there are about 2.30 lakh extra-de. partmental 
employees. They have decided to go on strike 
because they are given on y Rs. 80 per month 
which is not sufficient in these days. In the 
Petitions Committee also W3 suggested that 
they should be given some benefits of 
Government employaes. Therefore, will the 
Government consider giving them some 
facil.tles of Government servants and improve 
their pay scales and other sarvi^e conditions? 

SHRI BRIJ LAL VERMA: Sir, I have 
already replied to the question that they are 
not Government servants and so Government 
rulas are not at all applicable to thrm. But 
when they are ousted, or disciplinary actions 
are taken against them, they are giver notices 
before ousting them. That is the only thing. 

We'fare of chi dren in rural ar?as 
•22. SHRIMATI RATAN KUMARI: SHRI 

PRAKASH MEHROTRA: t 
SHRIMATI  HAMIDA HABIB-
ULLAH: 

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE be 
pleased to state: 

(a) whether any specific prog-am-mes 
have been launched by the Central 
Government for the we'fare of children in 
rural areas during the International Children's 
Year; and 

(b) if so, what are the details thereof? 

tThe question was a-tually asked on the 
Poor o* the House by Shri Prakash Mehrotra. 


